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being examined by the Technieal Re-
presentatives of the three participating
Governments and will be further con-
sidered by the Govt. of India on receipt
of the report of the Technical Com-
mittee.

TRANSPORT Or COAL TO PAKISTAN

- *1036. Shri N. P. Sinha: Will the
Ntnrtgster of Production be pleased to
state :

(a) whether shortage of wagons has
nﬂgcted transport of coal to Pakistan ;
an

(b) it so, what alternative arrange-
ments have been made by Pakistan to
transport coal from India to its own
territory?

The Minister of Production (Shri K.
C. Reddy): (a) Yes, to some extent,
due to general wagon shortage, which
has affected transport of coal not
only to Pakistan but to Indian consu-
mers and also to other foreign
countries, besides Pakistan.

(b) Arrangements for transport of
Coal to Pakistan have always been
made by India and not by Pakistan.
But Pakistan have been maintaining
with the Indian Railways a credit
balance of about 1500 of their Railway
wagong to facilitate the transport.

LAND occUPIED BY PAKISTAN FORCES IN
WiesT PAKISTAN

*1037. Pandit D. N. Tiwary: Wil
the Prime Minister be pleased to state:

(a) how much of Indian land is now
in the occupation of Pakistan Forces
in West Pakistan ;

(b) since when it has been occupied:

(c) what steps have been taken to
regain that; and

(d) whether at any time Indian
Forces have occugied any strip of land
in West Pakistan?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): (a)
Two areas in Ferozepur district and
one in Amritsar district are at present
in Pakistani occupation. Their total
arlea is between 10 and 11 square
miles.

(b) The first two areas were occupi-
ed on the 19th February 1951 and the
26th March 1952, The third, in
Amritsar district, was occupied on the
12th September 1952.

(c) The Pakistan Government were
asked to withdraw their armed forces
from these areas in our territory but
they claimed that these areas had
been in their possession since Parti-
tion. The Financial Commissioners of
East and West Punjab also met to
decide the question of possession, but
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no agreement has so far been reached.

(d) No Pakistani territory has been

forcibly occupied by Indian forces.
INDIAN TEA (EXPORT)

*1038. Shri Balmiki: Will the Minis-
ter of Commerce and Indastry be
pleased to state:

(a) the countries to which Indian
tea was exported in the year 1951-852 ;

(b) how far the demand for Indian
tea in those countries is on the
increase ; and

(¢) what amount of money was

earned by export of Indian tea
1951-52?

The Minister of Commerce (Shri
Karmarkar): (a) A statement giving
the required information j¥s laid on
the Table of the House. [See Apvendix
VI, annexure No. 14.]

(b) The demand of these countries
for tea varies from year to year.
Indian tea has generally beem nblq to
maintain its position in the principle
markets. A total of 425.5 million lbs.
of Indian tea was exported in 1951-52.

(c) The value of tea exported during
1951-52 was Rs. 93‘3 crores.
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